NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
SUPPLEMENTARY CAUSE LIST DATED 15.07.2025 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10.30 AM
Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Delivery of Order

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | IA No. 499/2025 Ravi Shankar Mr. K Rajendran Dr. SV Rama Krishna
(For Amendment) Gopalakrishnan R2 R3
in Vs
Comp App (AT) (CH) No. | Hyderabad Pollution
36/2025 Controls Ltd & 2 Ors

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) Mata Energy Ltd Ms. Mummaneni Vazra
(Ins) No. 301/2025 Consortium of Varma Laxmi
For Stay Steels Pvt Ltd & AVP
IA No. 880/2025 Varma, SRA in matter
Delay in refiling of Mata Energy Ltd.
IA No. 881/2025 Vs

CA Nagabhushan,
RP/Chairman of
Monitoring Committee
in matter of Mata
Energy Ltd & 3 Ors.

3. | Comp App (AT) (CH) PTC India Limited Mr. Prahalad Bhat Mr. Edward James
(Ins) No. 305/2025 Vs For Caveator
For Stay Ravi Shankar
IA No. 898/2025 Devarakonda, RP of
Mennakshi Energy
Limited
4. | Comp App (AT) (CH) State Bank of India Mr. Edward James
(Ins) No. 307/2025 SAMB-II
Vs

PTC India Limited

By order of Hon’ble Member (Judicial)
Chennai Bench
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